LIST OF DOCUMENTS TO BE SUBMITTED FOR
SANCTION OF EX. LEGISLATOR’S PENSION

4 Latest Phots EX. Legislators & Spouse

" Recent Bank Details with Cancelled Cheque
PAN CARD & Aadhar Card Details (Yeso% )
Member Signature & Attestation by the State

Government Gazetted Officer.

g ol o



LAP-J-20-13-6-2014-500

(4]

10.

Ll

12.

ANNEXURE

FORM (1)

'SEE RULE (4)

THE TELANGANA EX LEGISLATORS’ PENSION APPLICATION

. Name of the Applicant

(IN BLOCK LETTERS)

Father's Name {Husband’s Name in case of
Married Woman applicant)

Permanent residential address showing village
or town and district. :

Particulars of the period during which the applicant
served as a member in accordance with section 11-D
of the Payment of Salaries and Pension and

Removal of Disqualifications Act.

He / She was a member last

. Name of the Constituency represented last

. Identification marks of the applicant (1)

@)

. Whether three copies of the photograph

duly attested are enclosed.

. Whether four specimen signatures duly

attested are enclosed.

Whether the applicant was also a Member
of Parliament’if so the name of the
Constituency and the term.

Whether the applicant desires the pension
to be paid by cheque or to be credited to his /
her account in a scheduled Bank; if so,

the name of the Bank, place and account
number to be specified.

Whether the applicant is in receipt of any salary

or remuneration either from the Central Government
or the State Govenment or any Corporation owned/
controlled by the Central Government or the State
Government or any Local Authority. '

LEGISLATIVE (1) From...........to..........
ASSEMBLY
(2) From......... foiiann
(3) From......... {0 Pk R
LEGISLATIVE (1) From.......... to:tias
COUNCIL
(2) Frofi.. . s O
(3) From.......... Yo I

. The Legislative Assembly or Council in whigh  LEGISLATIVE ASSEMBLY From.............
. LEGISLATIVE COUNCIL

..............

I certify that all the particulars furnished above are true and correct to the best of my knowledge.

Place :

Date :

7O,
THE SECRETARY TO STATE LEGISLATURE,
LEGISLATURE DEPARTMENT, HYDERABAD - TELANGANA STATE.

Signature of the Applicant
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1. Name of the Ex-Legislator:
Date of Birth:

2. Name of the Spouse of Ex- r:

2.
3.
4.
5
4. Present Address:

5. Telephone No. Landline: Mobile No:

6. 8.B. Act;oum: Noﬁ

7. Nams of the Bank and Address:

LESC.NO. MICR NO:
8. Details of Dependent Family Members:
NAME ‘ RELATIONSHIP AGE

Photo of Ex-Legislator Photo of Spouse of Ex-Legislator

v

SIGNATURE OF THE EX- LEGISLATOR.



"?
- UNDERTAKING
I hergby agree that every thonth my. nggi_gn Arhount of Rs._ /-
may be éredited to my S.B. Account No
of = ' G b

Branch,_ : Town/Village

District, through E.C.S. only.

SIGNATURE OF THE EX-LEGISLATOR




1. Name of the Ex-Legislator:

2, Constituency:

3, District:

4.P.S.0. No:

Specimen Signature Attestation by the State Government

Gazetted Officer (With stamp)

1.

2,

3

Specimen Signature Attestation by the State Government

Gazetted Officer (With stamp)

1%

2

3.

Specimen Signature - Attestation by the State Government
Gazetted Officer (With stamp)

ti

2.

3

Specimen Signature Attestation by the State Government
Gazetted Officer (With stamp)

1 ‘

2.



LAP-4.22/13-6-14-10,000.,

‘m VOUCherNO. uuoull'lntll,'l """"""
FORM FOR CLATMIRG mwm'a PENSION
Name of the Pensioner St/ Srit._. $ et e A S
(IN BLOCK LETTERS) . -, . Ex MLA/MLC
Permanent Residential _AddNSG: a5 Sani s s A " T -
Pension Sanction Order No.: : : i
- , ~ HBAD OF ACCOUNT .
2071 -~ Pension and othcr
B Reﬁremnt Benefits
01 - CivIMH, .
13 S Pam{on to' Legmlators
SH(04) - Pensions to Legislators
040 . Pensionery Charges
1041 - Pensions
Name of the Pendmamt./a:i Lid | : =
(IN BLOCK LETFERS+# R,‘l e
Pension per monti' Ra. FHT L (Rupees .
Received a sum of Rs. = . (in worde) (Rupees ; C g BE Hers
o : ) hdng my pension in acoordance with the Legislator's
Pension Sanction Order No._ s i 201  forthe month/months of %
Deductlon‘ R'a sRasteidaitevanareariy Rmt uonnuuuosnuuu LCC.... ....... pesssenne NYTT] Miﬂc. ....... T s
Net Payable e SUEARD e o e 4 Sy
Dated the e 201 : '_ e
Not Payable before .. ST -
Passed for Rs.
Rupees. . f dpmnta Baton S =uks 'Rcvcnge
; xs et : : | Stamp
: mor; 2k oty 1.00
thumb !mpduuion A
© Assistant Becretary e ?
Telangana Legislature Seeretariﬁx 1 Al
IGLARA‘I‘!OH e
(1} { declare that | ‘am not in wedpt,ot any seldry or ﬁ*m‘ﬁnerhttoh froitti the Central
Government or the State Government o &ty on owned or controlled by the Central

Government or the 8 f

(2) 1 declare'that 1 h
Assembly/Council or
or the Tclangana Leghl.

.Government of &y tml! Authority. .
ve not been re-elected to the Parliament or to the Telangana Legislative
y ather State Legislature | and I am not a sitting Member of the Parlianent
tive Anaamblylémmw or of any ‘other State Lagtlslature

ﬁ"Signature of ;he Pensioner.
AUTHORISATION

(In thc case of pon ionera who t;hnix%J sjon amount to be crcdxtcd to his/her Banl
Account) ? %gen . e

Please Pay toi___ BLE W@Wncﬁ}
(Account No}: : e iy s

X Signature of the Pensioner.
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